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+THE MINISTER OF LAW AND
JUSTICE (SHRI H. R. GOKHAIE\ : (a)

Goverment have not received any repre-
sentation in this iegard.

(b) No Sir.

{c) There is no provision in the Consti~
tution for the High Court of a Uaion
Territory to exercise jurisdiction in a State }
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TRAVELLING BY TRAINS

¢ Will  the
pleased to

1366. SHRI O. P. TYAGI
Minister of RAILWAYS be
state .

(a) the revenuee earned from upper
class, third class passengers respectively
during the la.t year;
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(b) the peicentage of the amount so
realiced from th rd class passengers which
was spcnt on pioviding amenities to such
passengers; and

(c) the details of the new amenities to
be provided to third class passengers n the
near future 7]
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H{THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI

MOHD SHAFI CURESHI) (a)to(c) A
statement 1s attached

STATEMENT

(a) The break up of passenger earnings
for the year 197f-72 by classes 1s not yet
availab’e  During the year 1970 71, tre
earnings from the carriage of Third Class
Passengers amcunted to Rs 258 11 crores
The earnings frcm other classes of travel
were Rs 37 3§ crorcs

(b) Passenger amentties whether at
stations or on trains are provided on
condsiderations of traffic needs and not on
the basis of earn ngs from tee passengers
travelling in each class It has been the
constant erdeavour of the ratlways to
provide maximum amenities possible to all
classes of passcngers n general
and third class passengers 1n particular

+{ 1 English translation.
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As for amemnies provded for third
class passengers on trains sleeping accomms-
odation 1s now available for journeys
mvolving full night travel in almost all
Mail/Expiess trains, and also 1n certain
Pass-nger trains as well as n Sectionalf
Through third class coach services The
total number of third class sleeyer coaches
in use on Indian Railways 1s 2025 as on
3131972 (1469 on BG and 556 on MG)
There are at present 26 BG and 8 MG
Janata Expresses running on itmportant
Trunk routes In addition, 47 long distance
tramns are hauled by Diesel/Electric locomo-
tives with the primarv purpose of augmen-
ting third class accommodation, besides
acceleratirg them

In third class coaches the scale of lava-
tory faciliies has been standa dised at 20
passenge s per lavatory as against 40 ear-
lier Provision of stain'ess steel wash
basins and Javatory pans, transverse seating
arrangements for more leg rocm, composi-
tion flooring, edoption of integral steel
b>dies for rasserger ccaches and provis on
of conductor TTEs on third class sleeper
coaches to look after the passengers etc
have all been aimed at better tra elling
comfort of third class pascengers Ceiling
fans have been provided i all third class
coaches and lizhting standards in compart-

ments tmproved, nclodirg provision of
night hghts All new third class stock are
turned out with generating equipment

Experiment, are under way for provision of
water coolers 1n third class sleeper coaches,
and cool drinking water i1s already prownided
i contamers 1n some third class s'eeper
coaches The atm of the Railways has always
been 10 ensure rrovis on of certatn minimum
basic amenities at all the stations of Indian
Railways Tlese basic amenities have
since been provided at all the stations of
Indian Rarwass

At all important stations extra booking
windows, mmproved reservation facilites,
public adiess system 1o guide passengers
and provision of dormitcry type cheap
retiring rooms have been provided

660 water coolers have been provided s»
far at various stations upto 31 3 1971
and the provision of 140 more water coolers
has been pregrammed upto 1972-73

(¢) Information regarding additional
amenities bemng rrogressively provided on
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tramns has been furmished already In accor-
dance with the recommendation of the
Convention Commtttee, a sum of about Rs
4 crores 1s being spent annually for provision
of more Passenger Amenities at stations
With the help of these funds, additional
facilities like extension to Il class waitirg
halls, platform, piped water supply arr~nee
ments. refreshment rooms, vendors, sta'ls,
addrtional foot overbridges etc , for the use
of all passengers (the vast bulk of whom are
thud class passengars) are provided on a
programmed basis in  consultation with
Railway Users, Amenities Committee of
each Railway, whereby public opmion s
also associated

DRILLING IN TRIPURA AND KUTCH

1367 SHRI BALACHANDRA
MENON

SHRI YOGENDRA SHARMA

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state

(a) whether it 1s a fact that the Ol
and Natural Gas Commission propose to
start drilling in two new areas, one in
Tripura and the other tu Kutch,

{b) whether any geolcgical
been conducted 1n these places
and

survey has
recently,

(c) if so, what are the findings of the
survey ?

THE MINISTER OF LAW AND JUS-
TICE AND PETROLEUM AND CEEMI-
CALS (SHRI H R GOKHALE) (a)
Exp oratory dnilling 1in Kutch and Tripira
has recently been started

(b) In Tripura, geolozical surveys by
ONGC were started in the ficld seasons
1962 63 and are still continuing

In Kutch, these surveys were started
by ONGC 1n field sea on 1956-57 and were
completed n 1969-70  The location where
drilling 1s gomng on at present was, however,
selected bpased on the results of a seismic
survey, geological field surveys 1n the
area around at that point were not carried
out since the area 1s covered by alluvium
and sand and no ouf crop ot older <edi-
ments a e present here



